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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

COSMOPOLIS INTERIORS PRIVATE LIMITED

OPERATING IN GENERAL CONSTRUCTION IN Jaipur , Rajasthan
(Under Reguiation 36A (1) of the Insolvency and Bankrupicy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016
RELEVANT PARTICULARS
1 ‘Nam-dthoCorgomDobm Cosmopolis Interiors Private Limited
| along with PAN/CIN/LLP No. | CIN: U45201RJ2012PTCO37603 | PAN: AAECCS983F

Address of the registered office | Piot No 81128, C-Block, Ground Floor SDC Gateway,
| Kaidas Marp, Banipark. Jaipur. Rajasthan-302016

[ad|

3| URL of website | NA

4 | Detads of place where majorty | NA

7+9( fixed assets are located

5 | Installed capacity of main NA
products/ services

& | Quantity & value of main products/| O/- (as per unaudiled accounts)
sefvices sold in last financial year | _
Number of empioyees/ workmen | 0 (as on CIRP commencement date}
Further details including last avadable May be obtained by sending an email 1o
financial statements (with schedules) | cirp.cosmopolis@gmail.com
of two years, lists of credtors
refevant dates for subsequent events |
of the process are available at |
Edgibility for resolution applicants | May be obtamed by sending an email to
under section 25(2)(h) of the cirp.cosmopolis@gmail com
Code is avalable at |
10| Last cate for receipt of expression | 20th January, 2025
_|of interest. !
11| Date of issue of provisional list of | 30th January 2025
prospective resolution applicants
12 | Last date for submission of 4th February 2025
objections to provisional kst |
13| Date of ssue of final list of 14th February 2025
resolution applicants

™ -~

o

i Date of issue of nformation | 19th February 2025

memorandum, evaluation matrix
and request for resoluton plan to |
pmspecweresolumnappgcans'

15 | Last date for submission of 19th March 2025
resolution pians

1| Process emall i to submit EOl | cirp.cosmopolis@gmail.com

For Cosmopolis Interiors Private Limited |
Sdi-

Sourabh
IBB! Regn. No.: IBBIIPA-001/1PP01265/2018-019/12047
AFA No_: AA1/12047/02/311225/107749 | Valid upto: 31.12 2025
Date : 27.12.2024 Regd. Address: Guru Kripa Plot No. 83, Neelkanth Colony,
| Place. Jaipur Queens Road Jaspur, Rajasthan-302021 |
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